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sent by the Btate - Gowverament
Bihar for setting wp of achmiul
factory in that State; and

(b) if so, the broad features there-
of and the reaction of Cemtral Gov-
ernment thereony

THE MINGSTER OF PETROLEUM
AND CHEMICALS (SHRI K. D.
MALAVIYA): (a) and (b). The
State QGovernment of Bihar have
been suggesting establishment of a
Petrochemical Complex at Barauni.
The scheme envisages the setting up
of the following chemical units:

(1) Xylene,

(ii) Pure-Terephthalic Acid,
(1ii) Detergent Alkylate,
(iv) Polyester Fibre, and
{v) Phthalic Anhydride,

The Government of India have con~
stituted a gtady Team to examine the
possibilities of preduction of Aroma-
tics and to suggest suitable location
for these facilities. However, no ma-
jor petrochemical complex is present-
ly proposed to be undertaken in the
Fifth Plan period.

The Bittar State Industrial Develop~
ment Corporation have sent propo-
sals for yetting up of new-units in that
State for the following iterns:

(A) (i) Caustic Soda
(i) Chilorine
{B) (1) Sods Ash
(iv) Ammonium thloride
(C) (v) Biamialliyorisnied Polys-
tysme Films,
Lettetn of Intent weee imsued %o the
Bidnr Mate Nudwsistel Development
Cirperation for ke epasitin aypll-

o¢ B on DR Tewwasy, WO,
Juginy 109 and 300 Woveniar, 00

;

A techne-sconomic feagibllity study
for setting up a phosphatie Sertilins
plast in Amjhore; batd on the avajl.
able pyrites there, has alsp bealk rTor
ceived from the Government of Bihar
and no decision in thig regard hws
been: taken.

Reasong for Shortages of Wagons

*511. SHRI H. N. MUKERIEE: Wil
the Minister of RAILWAYS be pleas-
ed to state:

(a) whethee Government are fac-
ing shortage of wagons;

(b) if s0, the reasony and brosd
cutlines thereof;

(e) in view of this shortage o
wagons whether Government have
made any review regarding the ex-
port of wagons; and

oﬂfd} if. mo, the walient features thare-

THE MINISTER OF RAILWAYS
(SHRI L. N. MISHRA): (a) No, Sir.

(b) to (d). Do not arige.

Raftway socidemt en N. E. Railway

*512. SHRT YAMUNA FRABAD
MANDAL:
SHRI R. 8. PANDEY:
Will the Minister of RAILWAYS
be pleased te state:

(a) whether there was a head-on

Bhatni-Varansi on the NE, Rallway
in the third week of November, 1974;
and

(b) if so, the number of persons
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(b) In this accident no one was
killed or injured. This accident has
been enquired into by a committee of
Raflway Officers.

Channel of Promotion amongst Dies-
el Crane Khallasis, Delhi Division
(Northerp, Railway)

*513. SHRI RAJDEO SBINGH: Will
the Minister of RAILWAYS be pleas-
ed to state:

(a) the channel of promotion of
Diesel Cranes Khallasis alongwith
the qualifications for the purpose of
appointment/promotion as Crane
Khallasis or higher posts (Diesel) on
Delhi Division of the Northern Rail-
ways;

(b) whether all other categories of

class IV staff are admissible for seek-

+ ing promotion in Channel of pro-

motion amongst the Diesel ¥hal-
lasis; and

(c) if so, the educational or tech-
nical qualification required?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
BUTA SINGH)' (a) statemeni show-
ing ithe channel of promotion is laid
on ithe Table of the Sabha.

(b) Yes, Sir.

(c) No educationa] qualifications
have been prescribed for promotion
to posts of Diesel Crane Drivers and
Jamadars

Statement
Channel of promotion for posis of:
(1) Diesel Orton Crane Driver,
(1i) Diesel Orton Crane Jamadar.

(iii) Electric Over-head Crane
Driver.

(iv) Electric Over-head Crane
Jamadar,

The following categories of Class IV
staff in Diesel Sheds have avenue of
Promotien to posts in the categories
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enumerated above according to the
combined seniority:—

(1) Crane Khallasis.

(2) Inspection Pit Khallasls,
(3) Safaiwalas.

(4) Yard Cleanere.

(5) Inspector's Khallasis.

(6) Sheq Messengers.

(7) Peons.

(8) Callmen-cum-Box Porters,
(9) Cell-men Khallasis,

(10) Cleaning Tundle/Jamadar.
(11) Frash Khallasis.

(12) Lab Khallasis,

No educational qualifications have
been prescribed for promotion to post:
of Diesel Crane Drivers and Jama-
dars.

Payments of Remuneration to Com-
pany Directors
*514. SHRI BHAGIRATH BHAN-
WAR:

SHRI HAMENDRA SINGH
BANERA:

Will the Minister of LAW, JUS-
TICE AND COMPANY AFFAIRS be
pleased to state:

(a) whether Government have fix-
ed any limits for payment of remu-
neration, allowances, commissiong to
Company Directors, Managing Dir-
ectors, Secretaries and other officers;

(b) if so, the particulars there-
of; and

(c) whether the companies of the
top 20 Monopoly Houses are com-
plying with directives?

THE MINISTER OF LAW, JUS-
TICE AND COMPANY AFFAIRS
(SHRI H. R. GOKHALE): {a) In the
guidelines framed by the Govern-
ment in November, 1069 for dealing
with applications of publie lmited





